| THEFINANCIALEXPRESS | Mumbai/Kochi, Saturday, June 17, 2006 .,

CASi'I GFFER FOR ACQUISITION OF EQUITY SHARES FROM SHAREHOLDERS -

This Corrigendum Public Announcement (“this Announcement”) is in continuation to the Public Announcement
that appeared in the Financial Express Jansatta, Sakal and Pratahkal on February 21, 2006 (“PA"). This
Announcement should be read in conjunction with the PA and the Letter of Offer which will be mailed to
shareholders of Vaibhav Gems Limited (‘Target’). The terms used but not defined in this Corrigendum shall
have thie same meaning assigned to them in the PA and/or the Letter of Offer.

The Shareholders of the Target may please note the following changes in the dates as mentioned in the

schedute of activities:-

Activity Date/(Day) Date/(Day)
(Orlginal) (Revised)
Specified date (for the purpose of determining the names February 24, 2006 | . February 24, 2006
of Shareholders to whom the Letter of Offer would be sent) (Friday) (Friday)
Last date for receiving competitive bid March 14, 2006 March 14, 2006
(Tuesday) (Tuesday)
Date by which Letter of Offer will be posted to Shareholders April 4, 2006 June 21, 2006
(Tuesday) (Wednesday)
Date of opening of the Offer April 13, 2006 June 26, 2006
(Thursday) (Monday)
Last date for revising the Offer Price/ Number of April 20, 2006 July 8, 2006
equity shares (Thursday) (Thursday)
Last date for Shareholders for withdrawing their acceptance | - April 26, 2006 July 12, 2006
tendered in this Offer (Wednesday) (Wednesday)
Date of closure of the Offer May 2, 2006 July 15, 2006
(Tuesday) (Saturday)
Date by which acceptance / rejection under the Offer May 17, 2006 dJuly 31, 2006
would be intimated and the corresponding payment for the |  (Wednesday) (Monday)
acquired equity shares and / or the unaccepted equity ‘
shares / share certificates will be dispatched/ credited.

The Acquirer and its Directors accept full responsibility for the information contained in this Announcement and
also for the obligations of the Acquirer as laid down in terms of the SEBI (SAST) Regulations.

Issued by: MANAGER TO THE OFFER

JM MORGAN STANLEY

JM Morgan Stgnley Private Limited

141, Maker Chambers I,

Nariman Point, Mumbai - 400 021

Tel: + 91 22 6630 3030

Fax: + 91 22 2204 7185

E-mail: kushal.doshi@jmmorganstanley.com
Contact Person: Mr. Kushal Doshi

Pléce : Mumbai, India
Date : June 15, 2006

REGISTRAR TO THE OFFER

C KARVY

Kasvy Compurehars Prvale Limisd

Karvy Computershare Private Limited
Karvy House, 46 Avenue 4, Street No. 1,
Banjara Hills, Hyderabad 500 034, India ,

Phone : 91 (0)40 2331 2454

Fax : 91 (0)40 2331 1968

Email : vglopenoffer@karvy.com
Contact Person : Mr. Murali Krishna

On behalf of: Cortland Investment Limited
Sadr-
Authorised Signatory




